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walls have been damaged. he repair work 
will b 'started ip pe mber, 1985. 

Openi~g of Primary ~ealth Centres in 
arnataka during Seventh Plan 

630, SHRI SRlKANTHA DATTA 
NARASIMHARAJA W ADIY A Will 
the Minister of H ALTH AND FAMILY 
WELFARE be pleased to state: 

(a) how many Primary Health 
Centres are proposed to be opened in the 
State of Karnataka during Seventh Plan 
period; and 

(b) the details thereof? 

THE DEPUTY MINISTER IN TH ~ 
DEPARTMEN 0 FAMILY WELFARE 
(SaRI S. KRISHNA KUMAR): (a) and 
(b). The establishment of Primary 
Health Centres is under the State Sector 
Minimum Needs Programme, Accord ing 
to the plan discussions held in the 
Planning Commission with the repres ata-
tives from State of Karnataka, 805 Primary 

alth Centres a~e proposed to be opened 
in the State during the Seventh Plan 
period out of which 50 PHes will be 

$tablished during 1985 .. 86. Their locationsl 
sites are to be decided by the State 
Government itself. 

Ownership of Vessels 'Jagat Mahesw.ari' 
and 'J' gat Rajeswari' built at Hindustan 

Ship3'ard 

631. SHRI K.. RAO: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether it is a fact that the 
Vessel 'Jagat Maheswari' built at Hindustan 
Shipyard, Visakbapatnarn and completed 
in all respects in March 1985 for delivery 
to its owner is still at the Shipyard ; 

(b) if so, the reasons therefor; 

(c) whether the Hindustan Shipyard 
ha incurr d avoidable e~penditure on 
account of delay in taking decision by 

I 
Government and if so, how much ; 

(d) , w.hetlter there i another Ve sel 
al 0 under construction at the HiDdustan 
Sbiypard call d 'Jagat RaJeswal'i' which is 
al waiting d cision of th Government 
a r ard it own rship ; and 

(e) whether dcci ion in this regard is 
causing demoralising effect on the 
employees of the Hindu tan Shipyard? 

THE MINISTER 0 ST AT IN THB 
DEPA MEN OF URFACE RANS .. 
PORT (8 RI RAJE H PILOT): (a) and 
(b). Yes Sir. Delivery could not be effected 
due to the owner's failure lo make payment 
of 5% of cos t. 

(c) The 
e peaditure 
a count. 

hipyard has incurred I an 
of Rs. 40 lakhs on this' 

(d) . Yes Sir . 

(c) Representations to this effect have 
been received in the D epartment of Surface 
Transport . 

[Translation] 

District-w ise Ctmtral Government 
Health Scheme Dispensaries in 

Rajasthan 

632. SHRI BANWARI LAL BAIRWA : 
WiJl . the Minister of H ALTH' AND 
F AMIL Y WELF ARB be pleased to 
state: 

(a) district-wi e number of Central 
Government Heal th Scheme dispensaries in 
Rajasthan; 

, 
(b) whether there is any plan to 

increase their number in the near future 
and if so, the details thereof ; 

(c) Whether it i a fact that the treat-
ment level of these dispensaries is deteri-
orating day by day for want of good 
medical facility; and 

(d) the efforts being made by Govern-
ment' in this di rection to bring about 
improvements? 

TH DEPUTY MINISTER IN TH 
DEPAR MENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) In 
Rajasthan, CGHS is in operation at Jaipur 
only. There are 4 allopathic dispensaries, 1 
-olyclinic 1 Ayurvedic Unit and 1 Homoeo- . 
pathic Unit. 

(b) It is propos d to open 6ne mor 
allopathic di pen ary at Jaipur during the 
year 1986-87. 




